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LO0ZET JAT GANESH TRADING

COMPANY

33/10, WEST PATEL NAGAR,

NEW DELHI.

Name and Address of
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-C.C.LE. GHAZIABAD

C.G. 0. Complex-11, Kamla

Nehru Nagar, Ghaziabad 201302

Cupy Fo

3 B Associmion, CESTAT, Allahabad
4 Dircctor Publications, Customs, Excise. 1B Estte. 1elhi

3 NS Centax Publicattons Pyt Lak, [512-B, Bhishm Pitamah Marg, Opp [CICT Bank of Defence Colony New

Dethi-3

5 Compimy Law stitse of India Pyt Lad.. No.2 {obd a0, 36}, Vaithyaram Street, T, Nugar, Chennai-17
T lumann Albed Service Py Lad., 39932, Mew Rohitak Road, New Delhi-1 10605

8 LAWORLX Advisors P Bid, LAW House, 1-8, Sector-10, Faridabad 121003 {Haryana)

3 Taxdndindntine.com Pvt, Lid, Znd Floor, Vasant Accuade. Vasang Kunj, New Dethi - HHIGT0
10 Mark Predessional Services Pyt Lod., 108, Bverest Block, Adilya Enclave, Hyderabad - 38

P1TRe JOFALsoeiety. 320 Nagarjuna Hilk Punjiugena Hyvderabad - 300082

B2 A8 Rinewdedye Processing, Pyt Iid fLusmanagemeniindin.cam) FE- 19, 1se Floor.Cross River Mall.CBD
Gl Nvar Warkardaoina Court ek 110032
13 O, 14 Oifice Copy 15 Second Folder Copy 10 Gtiard File (/Wﬁ}b’/

“Assi Registrar



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. I

APPBAL No.C/606/2011-CUISM]
(Arising out of Order-in-Appeal No. 10-Cus/GZB/2011-12  dated

13/04/2011 passed by Commissioner of Customs & Central Excise
(Appeals), Ghaziabad)

M/s Jai Ganesh Trading Company, Appellant
Vs,

Conumissioner of Central Ixcise, Ghaziabad Respondent
Appearance:

Absent on call, for Appeliant

Shri Gyanendra Kr. Tripathi, Assistant Commissioner {AR),for Respondent

CORAM:
Hon’ble Mr. Anil G, Shakkarwar, Mcmber (Technical)

Date of Hearing : 25/10/2017
Date of Decision 251072017

Per: Anil G, Shakkarwar

List revised. None present for the appellant.
2. It may be mentioned that as per maxim, VIAILATIBUS
ET NON DORMIENTIBUS JURA SUB VENIUNT, law helps
those who are vigilant and not those who go to sleep.

3. The appeal is dismissed for default,

{Dictated in Court)
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